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(to) if so, the steps taken by Gov
ernment to boost up tbe indigenous 
producers?

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
<SHRI B. P. MAURYA): (a) and (b). 
The production of GLS Lamps in 
the organised sector from 1972-73 to
1975-76 has been around 132 million 
nos. per annum except during 1973-74 
when it dropped to 117.4 million nos. 
In the case of Fluorescent Tubes, 
however, the production has increased 
from 12.17 million nos. during 1972-73 
to 17.40 million nos. during 197S-76. 
Government has not also received any 
representation from any quarters 
about accumulation of huge stocks of 
electric lamps with the manufactur
ers.

Under the Industrial Licensing Po
licy of ] 973, foreign companies/Large 
Houses are not eligible to enter “Elec
trical Lamps” industry except when 
their production is predominently for 
exports. Further GLS Lamp Indus
try has now been de-licensed) which 
«xemption however is not available to 
foreign companies Large Houses.
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Financial assistance to D.A.V.P and
State Governments for releasing ad

vertisements to Small and Rural 
Newspapers

1569. SHRI R. K. SINHA: Will
the Minister of INFORMATION AND 
BROADCASTING be pleased to 
state the financial assistance given to 
D.A.VJP., public sector and State Gov
ernments for releasing advertisements 
to the small and rural newspapers an
nually?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): Under latest deci
sions, DA VP have been authorised to 
select papers to which advertisements 
are to be released on behalf of Mini
stries, Departments, public sector 
undertaking and autonomous bodies 
of the Central Government. In 
accordance with Government policy, 
DA VP are to accord weightage to 
small and medium newspapers in this 
matter. DA VP is an attached office 
of the Ministry of Information and 
Broadcasting. The funds at its 
disposal are not in terms of assistance. 
No assistance is required to be given 
to Public Sector Undertakings and 
State Governments.

Training Schools for Journalists

1570. SHRI R. K. SINHA: Will the 
Minister of INFORMATION AND 
BROADCASTING be pleased to 
state:

(a) whether there are some train
ing schools for Journalists in English, 
Hindi and other regional languages;
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(c) the pnrticttlars o f  -*£Urets made 
for encouragement of Journalism m 
Hindi?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SHRI DHARAM 
BIR SINHA): (a) Yes, Sir.

(b) A list of some of the Institu
tions providing training and diploma 
or degree coutses in Journalism is 
laid on the Tcble of the House. 
[Placed in Library See No LT-1I224/ 
76],

(c) For the training of Journalists 
working on Hindi newspapers, a 
course was conducted by the Indian 
Institute of Me ss C ommumcation m 
February, 1975 The Institute is a 
registered Society funded fully by 
Government.

Premature Retirement Cases to be 
Considered by Administrative Tri

bunal

1571 SHRI R S PANDEY- 
SHRI N l3 HORO

Will the PRIME MINISTER be 
pleased to state

(a) whether representatives of Cen
tral Government employees have urg
ed the Government to empower the 
admini*trative tribunal to go into 
cases of premature retirement; and

(b) if so, tne reaction of Govern
ment thereto9

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME 
AFFAIRS, DEPARTMENT OF PER
SONNEL AND ADMINISTRATIVE 
REFORMS AND DEVELOPMENT OF 
PARLIAMENTARY AFFAIRS (SHRI 
OM MEHTA): (a) Yes, Sir.

(b) Government is considering 
tbe> matter.
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1572 SHRIMATI BKARGAVI 
THANKAPPAN Will the Minister 
of HOME AFFAIRS be pleased to 
state*

(a) the number of persons who re
ceived political pen6iohs from Kerala, 
up-to-date, District-wise;

(b) the number of applications at 
present under consideration in this 
regard, and

(c) the reasons for the delay in- 
deciding the remaining applications?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI F H MOHSIN): The in
formation is given in the attached 
statement

(b) and (c) No application is 
pending ccnsidcration However, 
3767 applications have been filed for 
want of documentary evidence and 
the applicants informed As soon as 
the required information is received, 
the pension will be sanctioned m 
chgible cases

Statement
Statement showing the number of

cases m which pension has bom 
sanctioned (Di'str.it-w^e)

S No Name*>f the district Number 
of eases

i. AUcppey 223
2 Cannanore 430
3 Ernakulam 143
4 Idikki . . . . 33
<; Kottav am 84
fi Kozhikode 275
7- Malapuram . 87
8. Palghat 176-
9. Quilon . 264

10. Tnchur i*r
i i . Trivandrum . *5*

Total . 2I5Y




